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luth'_ Delhi Electric Supply Undertaking 
is installing six gas turbine units of 3(), MW 
each near Indraprastba Station and 2 units 
of 67.5 MW each as replacement units at 
Rajghat. Five gas turbine units have 
already been commissioned and sixth unit is 
expected to be commissioned shortly. The 
67.5 MW units at Rajgbat are expected to 
be commissioned in 1988-89. 

(En, 11.111 

Lok Adalats in Delhi 

1092. SHRIMATI PRABHAWATI 
GUPTA: Will tbe Minister of LAW AND 
JUSTICE be pleased to state : 

(a) the number of cases dispo&ed of· by 
the Lok Adalats in Delhi since these started 
functioning; 

(b) whether cases relating to property 
disputes are also proposed to be taken Ufl 
by Lok Adaluts; and 

(c) if so, the details thereof 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRl H.R. BHARDWAJ): According to 
the information furnished by the Committee 
for Implementing Legal Aid Schemes: 

(a) Total number of 867 cases have been 
disposed of by the Lok Adalats in Delhi so 
far. 

(b) and (c). Cases involving claims of 
property are also handled at Lok Adalats 
when such disputes become possible for 
settlement. 

Drilling Operations by 'ONGC In 
Himachal Pradesh 

1093. SHRI A.l.V.B. MAHESWARA 
RAO: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
state ; 

(a) the locations where the Oil and 
Natural Gas Commission proposes to 
undertake drillina operations in Himachal 
Prade~h; and 

(h) the results of drilling operations 
$0 far qndertalcen ill aim~c~al Pradesh? 

I 

THE MINISTER OF STATE OF THE 
MINISTRY OF' PETROLEUM AND 
NATURAL GAS (SHRJ BRAHMA 
DUTT): (a) ONGC propose to take up 
drilling at Nurpur and Jawalamukhi in 
Himacbal Pradesh: besides Cheri. where 
drilling is already in progress. 

(b) So far no. commercia) discovery of 
oil or gas has been made in Himachal 
Pradesh. 

Allocation of Edible on to Bihar 

1094. DR. GOo. S. RAJ HANS: Will 
the Minister of FOOD AND CJVJL 
SUPPLIES be pleased to state the alloca-
tion of edible oil made to Bibar. State 
during the year 1985-86 and uptil 1 Octo .. 
ber, 1986 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPL,IES (SHRI GHULAM NABI 
AZJiD) : During oil year 1985-16 (Nov., 
85-0ctober, 86), Bihar has been allocated 
6550 MIs. imported RaD Palm oil against 
which they have lifted 6074 MTs till 
25.10.86. 

Sugg(>stions (or Developmt!nf of Non-
Conventional Sources of Energy 

1095. SHRI MURLIDHAR MANR : 
Will the Minister of ENERGY be pJeased 
to stare: 

(8) whether the symposium held at 
Madurai Kamraj University has rt'ccntJy 
made some va1uab1e suggestions about .he 
development of non-conventional sources of 
energy in the C(luntry; 

(b) if so. the details thereof and 
whether Government are considering the 
suggestions, if not, the reasons therefor. , 
and 

(c) whether financial assistance is extended 
by Government to the institutions con-
ducting research for tbe deve10pment and 
use of non-conventional sources of 
ent!rgy? 

THE MINISTER OF ENERGY 
(SHRI VASANT SATHE): (a) and (b). 
The National Solar Energy Convention 
1986 of the Solar Eners), Society of In4t_ 




